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J vision for
Canl-l.nnt Docton
SHRIRAJSHEKHAR KOLUR :

A% ) EALTH AND

Will the Minister of H
FAMILY WELFARE be pleased to state :

(a) whether statutory provision for
being consid as a consultant after
scrving as a senior physician/surgeon for
nxg'can can be waived by any authority ;

(b) if 0, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMI-
LY WELFARE : (SHRI JAGDAMBI
PRASAD YADAV): () and (b) The
posts of in various
are in Supemmz Grade I of CHS In
accordance with the provisions of C.H.S.
Rules as amended from time to time, the
vacancies of Supcrtime Grade I posts
are to be filled on the recommendalion
of the Departmental Promotion Committee
by promotion on the basis of merit with
dueregard to:—

(i) Seniority of officers holding posts
in Supertime Grade I (now
bifurcated into Specialists Grade
I and Supertime Grade II) who
have rendered not less than six
yradn of service in that category ;
an

(i) the qualifications and experience
requisite for vacancy to be filled.

In acecordance with the provision of
Rule 15 of C.H.S. Rules, 1963, as am~nded
from time to time, the Ceniral Govern-
ment may, in consultation with the Union
Public Service Comumission, relax any
provision of the Central Health Service
Rules 1o such cxtent as might be necessary
to ensure satidactory working of those
sules or to remove any inequitable results.

Provided that thc power shall not be
exercised so as to relax cusential quali-
fications prescribed for appoiniment by
any of the methods lpecxﬁur?n the rules

ion) or the
regarding pcmmn and age of retirement.

No relaxation other than those referred
1o _above are available in the existing
C.H.S. Rules.

Telephone E d to be
opened in Oriasa during 1979-78

. 8]
MALLICK : Will the Minister

of
COMMUNICATIONS  be pleased to

state :

(a) the number of telephone exchanges
propased to be opened during the current
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fnancial year, 1977-78 under General
Manager, Telecommunications, Orissa,
Circle BB & R ; and

(b) the places of location of the new
telephone exchanges ?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHRI NARHARI PRASAD SUKH-
DEO SAI). (n) a.nd (b) :Tth:e n;w

ed in Orismsa Telecommumcanons
cle during 1977-78, at the followiog
plncu
(i) BANAMALIPUR (Distt.Puri)
(ii) PURANA CUTTACK (Distt.
Phulbani)

(ili) PURUSOTTAMPUR (Distt.
Ganjam)
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